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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ..
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CALCUTTA BENCH, NIZAMPALACE, CALCUTTA

Original Application Nog440f 2016. .

IN THE MATTER OF:

1DrIaa1Mohan!Saha, aged about 61 years,
son of--;Late' Aswini‘Kﬁmar Saha, Scientist-D
(Retd.), Central Silk Board residing at the C/O
Dr. Subhra Chandra at CSR&TI Staff Quarter
Nq;,a-ryggiliv/z,inerhampore; --742101, West
Bengal.

2. Shri Niharendu Bikash Kar, aged about 57
years, son: .of Late- Nikhil Bandhu\.-,.KAar,.
Scientist-D. (R&S), CSR & TI, Berhampore,
West Bengal residing at CSR&TI Staff Quarter
No. Type-IV/8, B;.rhampore - 742101, West
Bmgalw'wf L

3. Dr. Rita Banerjee (Nandy), aged about 55
years, dﬁdgh@r" of Late Sunil Banerjee,
ScientistD, CSR & TI, Berhampore, West
Bengal residing at CSR&TI Staff Quarter No.

Type-11/1, Berhampore - 742101, West Bengal.

4. Dr. (Mrs.) Subhra Chanda, aged about 57

years, daughter of Shri Bhupendra Mohan

P P T Mt < e
i . S ! - .

s ALY . ST < s



Chanda, Scientist-D, CSR & TI, Berhampore,
West Bengal residing at CSR&TI Staff Quarter
No. Type-IV/2, Berhampore - 742101, West

Bengal.: - .

5. -Shri Debashis: Chakravarty, aged about 52
years, son of Late M.L. Chakravarty Scientist-

D, CR & I, Berhampore, West Bengal

residing at 24, Sahid Surya Sen Road,
Berhampore-742101, West Bengal. LTk ,
6:"Mi. Zakir Hossain, aged about 53 years, . q
son of Late- Asgar Hossain, Scientist-D, CSR & ‘
_h
9’ TI, : Berhampore, West Bengal residing at 3j
| A
CAMELIA INN, 48/1/1, KP. Chattaraj Road, o
Gorabazar, Berhampore - 742101, West Bengal. i
7. Dr: Jalaja S:Kumar; aged about 53 years, B B

daughter of Shri M.C.N. Menon, Scientist-D,

CSR & TI, Berhampore, West Bengal residing

at CSR&TI Staff Quarter No. Type-IV/5,

Berhampore - 742101, West Bengal.
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8. Dr. Sandip Kumar Dutta, aged about 58
years, son of Late Hirendra Chandra Dutta,
Scientist-C, CSR & TI, Berhampore, West

Bengal residing at CSR&TI Staff Quarter No.
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Type-1lI/20, Berhampore - 742101, West

Bengal.
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9. Dr. N. Surésh Kumar, aged about 59 years,
son of Shri N:M. Neelakantan Nair, Scientist-
D, SR & T, Berhampore, West Bengal

residing at CSR&TI Staff Quarter No. Type-

IV/5, Bethampore - 742101, West Bengal. 7

10.Shri Debojit-Das,-aged- about 52 years, son

of Late Benoy Bhusan Das, Scientist-D, CSR &
# TI, Berhampore, ‘West Bengal residing at
CSR&TI  Staff Quarter No. Type-ll/4,

Berhampore - 742101, Wesgﬂengal .
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11.Dr. Mrinal-Kanti :‘Ghosh, aged about 57

years, 'sorv- of + Shri* Sudhir " Kumar Ghosh,
Scientist-D, CSR & TI, Berhampore, West
Bengal residing at 47/2, K.P. Chattaraj Road,

Pancham Abasan, Gorabazar, Berhampore -
742101, West Bengal.

12.Dr. Anil Kumar Verma, aged about 54

years, son of Late Bhagwan Pd. Verma,

Scientist-D, CSR & TI, Berhampore, West
Bengal residing at Flat No. 403, Nandalaya,

C.C. Lane, Berhampore - 742101, West Bengal.

13.Dr. Paritosh Kumar Ghosh, aged about 58

years, son of Late Nani Gopal Ghosh,

-

Scientist-D, CSR & TI, Berhampore, West

Bengal residing at SN. Bagchi Road,

e

Berhampore - 742101, West Bengal. k;AQ)
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14. . Dr. Ujjal Kumar Bandybpﬁdhyay, aged

. about:59. "years; sonof Late: Gopal Chardra
Bandyopadhygy{'_ Smenhst-D, CR & TI,
Berhampore, West Bengal residing at CSR&TI
Staff Quarter No. Type-IV/1, Berhampore -
74210,1!)7&.‘.?. Bengal. |

15.5hri Gopal :Ghandra: Das, aged about 55
years, son of Late Arjun Chandra Das,
Scientist-C, CSR & TI, Berhampore, West
. Bengal mxdmg at 179,G1uanpur Ghoshpara,
Bechampose - 742101, West Bengal

~ 16.Dr. Swapan Kuinar Mﬁkhopadh)}ay, aged
about 60- years;uson*’of' [ite” Anil Baran
_-Mukhopadhyay, Scientist-D -(Retd.), Central
‘Silk Board residing‘ at B-12/278, Kalyani,
- Nadia - 741235, Wegt Bengal .

17.Dr. Kalidas Mandal, aged about 57 years,

son of Late Sarat Chandra Mandal, Scientist-D,

Silk Boardl_Maheshmaﬁ, Malda, West Bengal
residing at the H/O Shri Tapan Banerjee,

Bakultala Lane, Malda-732101, West Bengal

18.Shri Aloke Kumar Dutta, aged about 60
years, son of Late Hirendra Chandra Dutta,

Scientist-C (Retd.), Central Silk Board, residing
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19.Dr. Raniit Kar, aged about-54 years, son of
Late Manoran;an Kar ’Scnenhst-D CBR & 11,
Berhampore, West Bengal remdmg at (SR&TI

[ f_h L] "’”‘ WY VLT L

Staff Quarter No. Type-ll/19, Berhampore -

742101, West Bengal. = tWipsp D ,
R coma iy Weat Vepen
20.Dr. Atul Kumar Saha, aged about 58 years,
:son of Late: Sanat Kumar Saha SClenhst-D
,Sllkworm Seed', Pi' duchon Centre, Cent:al
. \th’ﬂ \..Hll.l.:l.wn-. JE ) L
lek Board, Berhmporg, _Vggst Bepgal ::es;ding‘
at CSR&TI Staff Quarter ,No. Type-IV/6,

Berhampore 7421m&wgsttm§l'nrh“nnf Liat
21:Dr. SamirKumar Majiimdar, aged about 58
years, son of LateJogesh Chandra Majumdar,
Scientist-D, Py Basic Seed" Farm, Central Silk

- Board, Dhubulia, Nadia, West Bengal residing

at the H/O Mrs. Swapna Pal, Govt. Colony,

Dbl 1140, N, Wt Bengal

2Dr. Goutam K. Chattopadhyay, aged
about 61 years, 'son of Late Sudhir Kr.
Chattopadhyay, Scientist-D (Retd.), Central
Silk Board residing at Jyoti Apartment Flat

No. 2A, Berhampore - 742101, West Bengal.
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23.Dr. Swapan Kumar; Mandal, aged ‘about 61
years, son of Late Sukumar Mandal, Scientist-

D (Retd) Central Silk Board resnl@g at C/O,

qvnn&a Larbas Arvrarfiainess

Sachi Nandan Bera, Chandrakona Road P.O.
vears, daughter OF DRl Y oSKar L

| Sal-Banlsu%, Dist: Paschim Midnapur, Pin:

. Bernampore, West Lt g
721253 West_l?gg pagehd Road Boiea = oo
24.Dr. Monica :Chowdhury, aged about 57
years, daughter~of - Laté"- S.P. - Mukherjee;

Scientist-D; CSR& TI;rBérhampore, West

Type-IV/4, Berhampore! £5°742101, West

Bengal.

25, Dr. (Mrs.) Jayeeta Sarkar, aged about 58

years, daughter of Shri Vaskar Sen, Scientist-

} wWanoja Putnails, aped

D CSR & TI, Berhampore, Weet Bengal

Jghter of Tale T

residing at S.N. Bagchl Road Berhampore .

742101, West Bengal ~ N

26. Dr. Soumen Ghattopadhyay, aged about 54
years, son of. Late,Arun Kumar- Chatterjee,
Scientist-D, CSR& TI; Cei'lhal Silk Board,
Berhampore, West Bengal residing at CSR&TI
Staff Quarter No. Type-1I/8, Berhampore -

742101, West Bengal.

27. Dr. (Mrs.) Manoja Patnaik, aged about 49

years, daughter of Late Gour Chandra
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Patnaik, Scientist-D, RECCAZ,f ub-Umt under CSR

L‘ “n : v-L . TN

& 'I'I Berhampore, Central Sllk Board Kahtha,

Farasty swemangn

Blrbhum, West Bengal re51dmg at CSR&'H

Staff Quarter No. Type-II/19, Berhampore -
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28 Dr. Tapati Datta Blswaé, aged about 54°
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years, daughter of “Late Dr. AN. Datla,

,.,.., ,, ;

'“wn....) s

Sc1enhst—D Research Extensmn Centre,

Kamnagat Murshidabad” under CSR & TI,
i "ra Nath Bagehi, eged al o -
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s, Bucirpat, Khag=ak
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years, son of Late Md. Yeakub Hossam,

at 54/1/5, Nllmony Bhattachar)ee Lane,

A :> *\*_-w—rmm-n-g.—e ey ‘,-ﬁ;" —

Kadal, Berhampore 742101, West BengaL

30. Dr. Soumendra Nath Bagclu aged about 53
years, son of Late Blrendra Nath Bagchl
Scientist-D, REC, Central Silk Board,

Coochbehar, West Bengal residing at the H/O

Shri S. Sarkar,

Burirpat, Khagrabari,

Coochbehar-736118, West Bengal.

G Dz Rahman; aged about ©
742101, West Bengal. T
verrs, Later, Md.. Yeakub s Jyesno

Berhampore, West Bengal ‘residing at SN.

Bagclu Road, Berhampore - 742101, West'

29 Dr. Md. Safikur Rahman, aged about 61'

Scientist-C (Retd.), Central Silk Board residing
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31 Shei Ashis Kumar Pal, 5ged abont 56 years,
édh of Late Tarak Cﬁandfa Pai; AS"é'ieritis‘t-C

(R&S), SCTH, Central Siik Board, M. Road,

tot Bongel

Maida, West Bengal re51dmg at the H/O Shri

lel) I

Rabindra Nath Kandu, Gor Koad Hiliala,

Al o"v ‘ l—' -l jr ‘—‘J

Sithpi -
Malda - 732101, West Bengal ’

325hn Pattha' Datia Gupta, aged about 55

years, son of Late Hanpada Datta Gupta,

u! U i, n;(lr‘ o

Scientist-C (R&S), sc'rH Cenitral Silk Board,
73 al

MK. Road, Malda, West Bengal residing at the

H/O Shri Shlbap Roy, Sarbamangalapally,

_. W A, Al

Manaskamana 'Road (Bemde Post Ofﬁce)
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Malda - 732101, West Bengal.

‘ o oresiding at 119, N
33 Shri Abhijit Sinhababu, aged about 59
C Roras

years, son of Late Srikanta Smhababu,

.‘\_ A

L Bnm TTamchlse

Sc1enhst-D BSM & TC Central Sllk Board,
Patelnagar, Bubhum, West Bengal resxdmg at

the H/O Shri Hemendra Kumar Karmakar

Vill: Angargoria, P.O. Kabilpur, Birbhum -
731132, West Bengal.

34. Dr. Basudeb Ghosh, aged about 61 years,
son of Late Sfikanta Ghosh, Scientist-D (Retd.),
Central Silk Board residing at 119, Mata
Manmohini Nagar, Bon Hooghly, Baranagar,

Kolkata-700108, West Bengal.
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35. Mrs. Chandana Ivﬁii, aged about 57 years,

daughter of Late PK Saha Saenhst—D

Regtonal Senculturalv Research Station, Central
Silk Board, 7% Mile, Reshambari, Kalimpong,
West Bengal resxdmg at Ofﬁcéz é:t’xxélrt’erAType-
v, Kahmpong 7343‘mu‘/\lvmt“ﬁogr'{gal‘l
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36. Shri Mnnal Kanh Ma]umda.r, aged about
57 years, son of Tate Rablﬁdré Chandra
Majumdar, Scxenhst-E (R&S), CSR & TI
Berhampore, West Bengal resxdmg at CSR&TI
Staff Quarber No. Type-V, Berhampore -

TR
LRI e Lotk e

742101, West Bengal.

vl .’.4. P, Wil

37. Dr. Manas Dev Maji, aged' about 59 years,
son of Late Mahadev- Maji, Scientist-C,

Regional Sencultm-al Research Station, Central

Silk Board 7'1‘ Mlle, Reshambari, Kalimpong,
West Bengal residing Jat Ofﬁce Quarter Type-

IV, Kalimpong - 734301, West Bengal.

38, Shri Akhil Bandhu Saha, aged about 57

years, son of Late Debendra Nath Saha,

~
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Vill & P.O. Brahman Para, Birbhum - 731302,

. West Bengal
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39.Shri Sudeb Chatterje, aged about 59 years,

mer st the B S Ty
| son of Shri Chandra Sekh !ar Chatter)ee, o
,;A Sc1enhst—D Regwnal Sencultural ;"Research

Station, Céntral Silk Board, 78 Mile,

Reshambari, Kalimpong, West Bengal residing '

at the Office Quarter Type-Ill, Kalimpong -

F | 734301, West Bengal. o k

40.Dr. Sukhen Roy Chowdhun, aged about 54

years, son of Late Manohar Roy Chowdhun,

Scientist.D, CSK'"& “TL. Béthampore, West -

Bengal residing at the H/O Shri R. Adhikary, ik
56, Swamamdyée \‘Rbad,. Berhaﬁ\porea742101, &
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-Versus-

1. Union of India, Service through
Secretary, Ministry of Textiles, Government of

India, Udyog Bhavan, New Delhi-110011.
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2 To The AN .‘\":i"‘r?)“l;l'\”i\‘x TS
’E“? © Secretary, Ministry of Science and Technology,

Government of India, Technology Bhavan,

New Delhi-110016.

3.. Member Secretary, Central Silk Board,

Ministry of Textiles, Government of India, CSB

Complex, BTM Layout, Madivala, Bangalote-

560068.

b , ' ...Respondents.
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No.0.A/350/946/2016 © - -~ tew S C . Date:16.05.2017

Coram : Hon'’ble Mr. A.K. Patnaik, Judicial Member

wb Y ey b
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For the applicant  : Mr. P. Banerjee, counsel
For the respondents : Mr.P. Mukherjee, counsel . . .

[ LUE V PO F IO S T TP [
. _ ORDER(ORAL)
R R S AT A
A.K. Patnaik, Judicial Member = -~ < Anr
. L. ey S mesting With Nh?. «'*'f“-:':.v -

This O.A. has been filed under Section 19 of the Central Administrative

Tribunals Act, 1985 cﬁéllenging the action of the respondents in-not extending the

benefits of Flexible Complementing:Seheme(F€S) to the-applicants on-the basis of

the minutes

2.

3.

A A TR & 4 10 ST S e '
of the 131 Meeting dated 19™:August, 2015.

A TR L : e ToUL UNGE.

In'tﬁis 0.A. the applicants have prayed for the following reliefs:-

”a) Léa\/e be granted to the Applicants to move this Application jointly by
this single: Application on the-same: cause»of-action under Rule 4(5)(a) of
C.A.T.(Procedure) Rules, 1987;

R R s

- 6). A mahdatv'ory order directing the respondents and/or their agents to

act in accordance with the decision of the 131" Meeting held on 19"
August 2015 and to hold a meeting with the Applicants for taking a decision
after giving an opportunity of hearing to the petitioners on the issue of
implementation of the Flexible' Complementing Scheme(FCS) on and from
30™ July, 2001, the date when the said benefits had been extended to the
Scientists of Central Silk Board Jharkhand and other states and/or for
removing the disparity of the scale of pay including the other benefits
which cropped up due to implementation of the Flexible Complementing
Scheme to a particular class of Scientists attached with the different
institutions in the different States under the Central Silk Board and for non
extending the same to the petitioners;

¢)  Any other order and/or further orders as Your Lordships may seem fit
and proper.”

Heard Mr. P. Banerjee, Id. counsel for the applicants. Ld. counsel Mr. P.

Mukherjee is also present and heard.

4.

Ld. counsel for the applicants Mr. P. Banerjee advanced his arguments

which could succinctly and precisely be set out thus:-

e
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S After.introduction of “Flexible.Complementing Scheme” the benefits of the
said Scheme was extended fo the Scientists. attached to different- Central Silk
Board offices on.and from 30" August;.2006. - Some: of the Scientists of Central
Sitk Board , Ranchi preferred anv:gppqlgg_a'tiori\‘ntpjgfo‘r,eiéthg,,Centr.:all. Administrative
T_ribunal,,ﬁatna_:_Ben;h(Ranchi)_ibgi_ng No.0.A.75 of 2008 whereupon an order was
passed on 13.01.2009 by C.A.T.,Patna.Bench( Ranchi) to give effect of the Flexible
Complementing Scheme to the applicants therein-on and from 30.07.2001 and
release the consequential benefits within 4 months from the date of receipt of
the.said order. . The Central Silk Board:challenged the said order in the Hon'ble
High Court at Jharkhand, -but - their, Writ, Petition .No.WP(S)2503/2009 was
dismissed. -The.Central Silk Board took up the.matter with the Hon’ble Supreme
Court in Special Leave to Appeal(Civil)N0.11219 of 2012 and the Hon’ble Supreme
Court was pleased to. dismiss thgl_SLPr,. fhus, the order of the Trfbun;\l in
0.A.75/2008 attained its finality. Thereaftef, the applicants of the present O.A.
filed an.0.A.N0.1521 of 2013 before this Tribunal claiming for extension of similar
benefits but their case was dismissed on 10.03.2015 on the ground of delay and

on the ground that the Hon’ble Supreme Court had restricted their order to the

applicants of 0.A.No.75/2008 of C.A.T., Patna Bench only. But some of the

Scientists of Central Silk Board , Odisha who had approached C.A.T, Cuttack
Bench in 0.A.N0.959/2013 in the meantime claiming similar benefits, were

granted the benefits of the said scheme on 06.08.2015 in view of the order of the

Hon’ble Supreme Court. However, due to anomaly of the pay scale of the

Scientists of the Central Silk Board for implementation of the Flexible

Complementing Scheme, the Members of the said Board held a meeting for

allowing the uniform implementation of the said Scheme to the Scientists of the

e
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said Board on 19" August wherein some members urged that the order of the
Hon'ble Apex Court and also the order passed by C.A.T., Cuttack Bench should be
taken as a guideline and the benefit should be extended to all eligible Scientists.
The Member Secretary contended that |mplementat|on the Flexible
Complementmg Scheme to all the Scnentrsts need budged .a.llocatlon and approval
of the Admrmstratlve Mlmstry Therefore the Board dlrected the Central Sitk
Board to hold dlscussmns with the Scnentrsts for out of Court settlement on

Y Es  Thvmer el e e d s

mutual consent to short out the issues in consultatlon wnth the Mmrstry But the

EYLI N

respondents d|d not take any step on the basrs of the decrsron taken in the said

meetmg. Therefore the applicants approached thrs Trnbunal clalmmg the

aforesald rehefs

0,3,‘—4 eati by, LlJ Chridoundn,: arflin oo e

3. Ld. counsel for the applicant, Mr., Banerjee further submitted that after the
developments in the matter, more particuiarly;when;.decisionrwas taken to extend
the beneftts of the'FIexible Complementlﬂng Scheme to aII the Seientists in a Board
meeting on 19" August 2015, nothing has been donelby the respondents tl" date.
On bemg questroned Mr Banerjee suhmrtted that the apphcants would be
satisfied If they are permitted to | ventrla’te‘ their grievances by making
comprehensive representations to the Respondent No.2, i.e. the Secretary,
Ministry of Science and Technology, Government of India, Technology Bhavan,
New Delhi and a direction is given to the said authority to consider and dispose of

the representations of the applicants by passing a well reasoned order keeping in

mind the rules and guidelines governing the field, within a speeific time frame.

6. Considering the aforesaid facts and circumstances, | do not think that it
would be prejudicial to either of the sides if the applicants are permitted to file

comprehensive representations(individually) to the Respondent No.2 ventilating

\A Le
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their.grievances.and a direction is issued.to the respondent No.2 to consider and
decide the same as per rules and regulations governing the field. Accordingly the
applicants are given liberty to file comprehensive representations enclosing the

relevant documents and a copy of this order, to the Respondent No.2 individually

within 2 weeks. In such a scenario, the Respondent No.2 i.e. the Secretary,

IR SIS EEN

Minivst_ryﬂqf Scieﬁ_ce and Technology, Government of India, Technology Bhavan,
New ..Delhi shall consider and dispose of the said representations of the
avpplic':aets by passmgawell reasoned order keepmgm mind the Board Meeting
and the relle'va'r‘\'tg ":r.ule‘s 'ar'ld guidelieeei g.ovverh:inAg rth'e' f.ieid':a'nd communicate the
resuif to iheﬁépelicants within a perio;j.r of snxweeks :f‘rlc.)m‘the dete of receipt of

such representations.

T‘hddgh | Héve not gdne in"c'oi"che rr>1'er'itS of"thev 0.A,, still | hope and trust
that if the applicants’ claim are found to be genuine, the benefits of the Scheme

will be extended to them within a further period of three months from the date of

taking decision in the matter.

7. ltis once again made clear that | have not gone into the merits of the case
and all the points to be raised in the representations are kept open for

consideration by the respondent authorities as per rules and guidelines governing

the field.

8. With the above observations the O.A. stands disposed of. No order as to

cost.

( AK. Patnaik)
Judicial Member
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